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7. The Applicant has placed on record the information downloaded from the MCA

Pottal of 26.12.2017, according to which, the status of the Company is shown as

"Active".

8. Even on submission of the Order of this Bench and the information as procured

from the MCA Portal, the bank has issued a Letter daled Z7.l2l2}f7 placing

certain conditions for unblocking of the HDrc Bank, Current Account No.

0L492560002747, Mayur Colony, Kothrud Branch, pune in the name of Gemini

Biotech Private Limited.

9. Once an Order has been passed by this Bench and the status of the Company is

shown as "Active" the Bank Authorities are not required to issue further
conditions.

10. A Show Cause Notice is issued in the name of the Branch l{anager Ms. Swati
Shaligram, Kothrud Branch, pune that why Contempt proceedings should not be
issued for non-compliance of the directions of this Bench.

11. The Branch Manager Ms. Swati Shaligram, Kothrud Branch, pune is directed to be
present on the next date of hearing.

L2. The ROC, pune is directed to serve the copy of this Order personally on the
Branch Manager.

13. The Registry shall communicate this Order to the ROC, pune for compliance.
14. The matter is now listed for hearing on 17.01.201g.

BHASKARA PANTULA MOHAN
Member (Judicial)

M.K. SHRAWAT

02.01.2018 Flember (tudicial)
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